
DIMCTORATE GENERAL OF FOMIGN TRADE
(DES‐II SECT10N)

RATIFIED]ⅥINUTES OF THE NORDIS COPIMITTEE… II MEETING

NO.2/81 DATED 29。 05。2018 fPart…IIヽACTUALLY HELD ON 01.08.2018

Please Note

For infollllatiOn of exporters, NollllS COmmittec‐ II handles an cases pertaining to

flxation/ratiflcation of nolllls fOr Export Products falling under ITC(HS)Chapter 72 to 76,78 to

80,85.Communications in respect of cases/pertaining to NC¨ II may be sent to email address:

In ccrtain cases the decision of the NollllS COmlnittee refers to the Recommendations/

ObseⅣations/ Deflciencies received from the concemed Technical Authority. Wherever

applicable, a scanned copy of such document has been placed at the end of the NItinutes, in

running serial orders. The concemed flrπノcompany may go through the salne and respond

accordingly.

SiFnilarly,a scanned copy of the blank Standard Deflciency Follllat,Which may flnd a reference

in NC decisions,has also been attached in the end.This inay also be refelTed to by the concemed

flm/company and inay be responded accordingly.

The NollllS COmmittec has taken decision only with respect to technical aspect/wastage nolllls.

While redeerning the applications, RAs should check that the applicant has fulfilled all

requiremcnts as prescribed in policy/procedure including those in Policy Circulars issued from

time to time or any other provisions under FTP/HBP for EODC.

(Ⅲ )

(iV)

The Meeting No. 2/81 dated 29.05.2018 (Part-[) of Norms Committee-Il for the year 2018-19

was actually held on 01.08.2018 under the Chairmanship of Shri S.B.S. Reddy, Additional Director

General of Foreign Trade to consider the following applications for ratification of norms in respect of
advance authorizations under Duty Exemption Scheme (Chapter-4) of Foreign Trade Policy 2015-20. The

following members were present in the meeting:-

SIo No。 Name & Designation Department

1 Shri K.K.Tiwari,IA DⅢ

2. Shri S.K. Bhatnagar, Dy.IA MOS

り
， Shri Sundeep Chauhan, DO DIPP

4. Shri K.S.Sodhi,AD R4SNIIE

Shri Shaish Kumar, Technical Officer-l DGFT

6. Shri Vinod Kumar Kashyap, FTDO DGFT



iCase No.:50/20/81‐

MEETING NUMBER 2/81-ALC2/2017 MEETING DATE:29.05.2018

(Pa威 JI)

RLA File

:05/24/040/00206/AM18/

101 ision : Committee considered the agenda and decided to ask the firm to submit the
following information :

i. Specific details Import [tem-2 or splitting the quantity of each
ii. Net content of specific import item in export product.
case stands deferred to next NC meeting.

ICase No.:65/2/81… ALC2/2018 1PatyName:TTP

Decision : Committee considered the agenda and decided to ratify the norms for the above
authorization on repeat basis with as per DHI comments vide F.No.3/69/2017-

W(B) dated 25.07.2018 as per SION C-274, C1647 and packing policy.

RA concerned may take suitable consequential action accordingly.

TECHNOLOGIESPRIVATE IALC2I2OIS

Paty Name:YOGESHWAR
POLYMERS

1鋭
;:::)8侃

atCi/81:ALC2/2018 1「 昴扇rOVed‐

: Committee considered the agenda and decided to ratify the norms for the above
vance authorization allowing the of 5Yowastage on net content.

concerned may take suitable consequential action accordingly.

Mcet No/Date:2/81‐ ALC2/2018
29.05.2018

Decision : NC considered agenda and decided to ratify the norms for the above advance
as applied for as under :

l. Quantity of import item 1 may be allowed as 735000Kg as 1.05 KgA<g content
export product.

concerned may take suitable consequential action accordingly.

:01/81/050/00440/AM18/ 17.08.2017
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:01/81/050/00070/AM19/

Case No.:51/20/81-

Lic.No/Date:0810140816

22.08.2017

Case No.:26/17/81- Party Name:NAGREEKA
IblDCON PRODUCTS(P)

:01/81/050/00336/AM18/

104

NameiSHIVALIK No/Date:2/81‐ ALC2/2018
CONTROLS LTD

FileFile



Case No.:38/17ノ 81-
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PTけ Name:YASH METAL IMcetNo/Date:2/81-ALC2/2018
IMPEX PVT.LTD.

Mect No/Date:2/81-ALC2/2018
29.05.2018

Decision : NC considered agenda and decided to ratify the norms for the above advance
ization as applied for as under :

l. Quantity of import may be allowed i.e.99.697MT as 1.05 Kg/Kg Zinc content in the
export product.

RA concerned may take suitable consequential action accordingly.

Case No.:1/20/81-

ALC2/2017

ICase No.:32ノ 20ノ81-

ALC2/2017

臨

1躙鰈 鑑sl獅:ぢ:侃
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:01/81/050/00391/AM18/  1:33/24/040/00005/AM18/  123.08.2017

ion : NC considered agenda and decided to ratify the norms for the above advance

rization as applied for as under :

l. Quantity of import item may be allowed i.e. 54000Kg as 1.10Kg/I(g content in the export
product.

RA concerned may take suitable consequential action accordingly.

ization as applied for.
RA concemed may take suitable consequential action accordingly.

ICaseNα

5/20′81-ALC2/2017::も
寵だヽ 11lffげ

°L::

ic.No/Datc:0510403815
1081:0ル 81/050/00395/AM18/  1:05/23/040/00201/AM18/ 8.08.2017

: NC considered agenda and decided to forward the application to MSME for
ination and comments. The case stands defened.

P節けName:ARJAN IMPEX
PVT.LTD.

「

Mcet No/Date:2/81‐ALC2/2018
‐29.05.2018

No。 :21/20ノ81- Name:STAIN LAY No/Date:2/81‐ ALC2/2018
7 PVT.LTD.

Flle Filc

1/050/00411/AM18/

: NC considered agenda and decided to ratify the norms for the above advance



Decision : NC considered agenda and decided to ratify the norms for the above advance

authorization as applied as 168300Kg i.e. 1.10kg/Kg content in the export product .

concerned may take suitable consequential action accordingly.

PVT.LTD.

Decision : NC considered agenda and decided to ratify the norms for the above advance

authorization as applied for as under :

1. Quantity of import item may be allowed i.e. 140000 Kg as l.l0Kg/Kg content in the export

product.

concerned may take suitable consequential action accordinglyt

ICase No.:49/20/81-

ALC2/2017
Parり Name:SHIVA
UTENSILS INDUSTRIES

100000.000

tNo/Dttie:2'81lAtC2/201恵

 IApp13Ved

Lic.No/Date:0510403914

:0 I /8 I /050/00 4l2l AM|BI l:051241040/002

: NC considered agenda and decided to ratify the norms for the above advance

ion as applied for as under :

1. Quantiry of import item l&2 may be allowed i.e. 82500Kg and 165000Kg as

content in the export product l&2 respectively.

RA concerned may take suitable consequential action accordingly.

: NC considered agenda and decided to ratify the norms for the above advance

:ion as per DIPP comments for AA No.0510402139 dated 03.04.2017 as under :

Item Name in Kg Import ltem Name allowed l'r-

/ALU FOIL OPA 25
/ALU 49 NIIIC/PVC 60

ALIIMluNIIFOIL‐ 49
MIC

PVC RIGID FILM-60 NIIIC

A FILM(BI
PΘLYAMID

Mcet No/Date:2/81‐ALC2/2018
29.05.2018

Case No.:24/20ノ 81-

M)‐ 25 MIC

1寵掲,i194'91Vlll l
10403897

1.08.2017

No.:22/20/81- Name:SANEET

File

Name:ULTRA FOIL No/Date:2/81‐ ALC2/2018
7

File

1/81/050/00414/Aヽ118/

4



IRA "on""*ed 
may take suitable consequential action accordingly.

I

Mcet No/Date:2/81¨ ALC2/2018
29.05.2018

:01/81/050/00068/AM 19/

Decision : NC considered agenda and decided to forward the application to MSME for
examination and comments. The case stands deferred.
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RLA File

:35/24/040/00017ノ AM18/
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i陣Q ΠL RLA File

:  卜Oi/81/050/00413/AM18/   1:05′:05/24/040/00243/AM18/

i IRA concemed may take suitable consequential action accordingly.

Party Name:JINDAL SAW
LIMITED

RLA File

Lic.No/Date:0310815583

185/AM18/ .09.2017

: NC considered agenda and decided to ratiff the norms for the above advance

thorization on repeat basis with AA No. 0310807460 dated 30.08.2016 ratified in NC
No.4/81-ALC2/2017 dated 16.05.2017.

concemed may take suitable consequential action accordingly.

Approved

the above advance
ratified in Meeting

Lic.No/Date:3510045223

Mcet No/Date:2/81¨ ALC2/2018
.05。 2018

Lic.No/Date:0510403943

.09.2017

nolllls for

ll.04.2013

Case No.:34/17/81… Party Name:R.R.KABEL

Mcet No/Date:2/81¨ ALC2/2018

Meet No/Date:2/81‐ALC2/2018
29.05.2018

Lic.No/Date:0510403969

:01/81/050/00397/AM18/ 07.09.2017:05/23/040/00229/AM18/

Filc

7

No.:23/20/81…

5/84/ALC2/2016 datcd 31.05.2016.

No.:25/20ノ 81- Name:SWASTIK

Flle File

1/050/00415/AM18/

: NC considered agenda and decided to ratify the norms for the above advance

as applied for as under :

l. Quantity of import item may be allowed i.e. 506000Kg as l.l0Kg/I(g content in the export
product.

concemed may take suitable consequential action accordingly.



ion : NC considered agenda and decided to ratify the norms for the above advance
uthorization as per AA No.0510398429 dated 09.05。 2016 ratifled in Meeting No.23/81-

16 dated 07.02.2017.

concerned may take suitable consequential action accordingly.

貯器
2船ト

ion : NC considered agenda and decidea to iaiify tfr. nor-. for the above ;d;;;
tion on repeat with AA No.0510402446 dated 04.052017 based on SION C-1289

C-593 approved in Meeting No. l3l81-ALC2l20l7 dated 19.09.2017 as per DIPP
n.

RA concemed may take suitable consequential action accordingly.
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P冨

"Name:RAJHANS
Mcet No/Date

ALC2/2018METALS PVTo LIMITED
.05.2018

Lic.No/Date

08.09.2017

decided to
export item.

ion : NC considered agenda and decided to ratify the norms for the above advance
uthorization  on repeat with  AA No.0510398416 dated 06.05。 2016 ratifled in NIleet
:20/81-ALC2/2016 dated 27.12.2016.

concerned may take suitable consequential action accordingly.
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Mcet No/Date:2/81-ALC2/2018

Lic.No/Date:0610038692

13.09.2017

on : NC considered agenda and decided to ratify the norms for the above advance
ization as under :

Ｓ
。
Ｎ。

Export Item Quantity Import Item Quantity
allowed

6

No/Date:2/81‐ ALC2/2018
8

l/050/00403/AMl8/ l:05t24t040t00130/AMl8/ lot.os.zon

No.:26/20/81- Name:VOITH HYDRO
ATE LIMITED

1器群児50ЮO■ 6AMlν ‐

8

No/Date:2/81-

2/2018



1 Finished Carbon Steel Handrail
and Fence Fittines.

95.00MT Raw Carbon Steel Handrail
and Fence Fittines.

95.00MT

RA concerned may take suitable consequential action accordingly.

トギ器ギギ,:LSS
Mcct No/Date:2/81-

ALC2/2018
29.05.2018

賠λ監OЮ0488ハ叩ν
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as applied for as under:

of import item may be allowed

to defer the case.

308MT as l.10MT/MT content in the export

Lic.No/Date:0510404048

20.09.2017

l. Quantity
product.

RA concerned may take suitable consequential action accordingly.

Case No.:8/20/81‐ ALC2/2017 lParty Name: INDIA TRADING
HOUSE

田鸞i  剛 脇 蘊
=Decision : NC considered agenda and decided to reject the case as Technical officer present

in the meeting opined that Slab cannot be use for making rounds.

RA concemed may take suitable consequential action accordingly.

う
Ｚ

い学牌…
郷
1町

Lic.No/Date:0510404052

20.09.2017

Decision : NC considered agenda and decided to ratiff the norms for the above advance

authorization on repeat with AA No.0510402446 dated 04.052017 based on SION C-1289

and C-593 approved in Meeting No. 13/81-ALC2l20l7 dated 19.09.20t7 as per DIPP

n.

Case No。 :27ノ20/81‐

:01/81/050/00417/AM18/

concemed may take suitable consequential action accordingly.

No.:25/17/81‐

No.:45/20ノ 81‐ Name:PADIA No/Date:2/81-ALC2/2018

7 PVT.LTD. 8

File

1/81/050/00435/AM18/

: NC considered agenda and decided to ratify the norms for the above advance

No/Datc:2/81‐

18

7



1器ご掲,9ρ9,9,製W性 あ鵬 υ00244/AMW 辮辮
104040が
~|…

Mcct No/Date:2/81‐ ALC2/2018
129.05.2018

振霊胤″
2υ譴‐

HQ File Lic.No/Date:0510404060
Ю1/81/050/00418/AM18/  IЮ 5つ4/040/00268/AM18/  ♭1.09.2017
Decision : NC observed that case had been referred to Min. of Mines for examination and

NC decided to remind IWo Mines and defer the case.
case stands deferred.

Decision : NC considered agenda and decided to ratify the norms for the above Advance
Authorization as applied as under:

1.Quantity ofimport item may be a1lowed i.e.84.700 MT asl.loMT/MT content in

the export prOduct.

RA concerned may take suitable consequential action accordingly.

ision:NC cOnsidered agenda and decided tO ratify the no.11ls fOr the above advance

zation as applied for as under:

127

128

l. Quantity of import item may be allowed
export product.

334.4MT asl.10MT/MT cOntent in the

Decision : NC considered agenda and decided to ratify the norms for the above adr
authorization as applied as under :

/ancc

Ｓ
．
Ｎ。

Export Item Quantity Import Item Quantity
allowed

1 Non A1loy Hot Rolled Steel
Sheet/Plates

730000Kg Non Alloy Steel Slab 803000
K2

concemed may take suitable consequential action accordingly.

T:「[嚢鷺「
~

concemcd may takc suitablc cOnsequential action accordingly.

No. : 9/20181 - ALC2l20l7 lParty Name :INDIA TRADING

File

Name:RAINTECH No/Date:2/81‐ ALC2/2018

File

No。 :10/20/81‐ Name:CHANDA STEEL IMectNo/Date:2/81¨

File

1/050/00400/Aヽ 418/

8
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NC considered agenda and decided to ratify the norms for the above advance
as under:

Quantity of import item at Sl.No.l i.e. Copper Rod / Copper
Kgs./Kg. content in the export items at Sl. No. I to 8.

may be allowed as

RA concerned may take suitable consequential action accordingly.

P釘りName:ЛNDAL SAW
LIMITED ALC2/2018

Decision : NC considered agenda and decided to ratify the norms for the above advance

authorization as per AA No. AA No. 0510398429 dated 09.05.2016 ratified in Meeting
No:23/81-ALC2/2016 dated 07.02.2017.

concerned may take suitable consequential action accordingly.

|

P霞りName:POLYCAB
WIRES PVT.LTD.

Approved

RLA File Lic.No/Date:0310816215

09.10.20171:03/95/040/00707/AM17/

Decision : NC considered agenda and decided to ratify the norms for the above advance

authorization as per DIPP representative recommendation as under :

129.05.2018

RLA File

:05/23/040/00246/AM18/

Description, sizes, quantities and net weight of export items

the Advance Authorization may be specified as AA.
Quantity of import item at Sl.No.l i.e. Copper Wire Rod

Kgs./Kg. content in the export items at Sl. No. lto 9 & 1l to13.

3. Quantity of import item at Sl. No. 2 i.e. Aluminium Ingots
Kgs./I(g. content in the export item at Sl. No.2, 4 &10.

１

　

　

２

No. I to 13 under

may be allowed as 1.01

may be allowed as 1.01

ICase No。 :40/20/81‐

1麒1満戸

Case No.:12/2/81¨ ALC2/2018 Meet No/Date:2/81‐ALC2/2018
29.05.2018

:01/81/050/00017/AM19/

9                                          /

Name:HAVELLSNo.:38/20/81-

7

File

1/81/050/00428/AM18/

No/Date:2/81-

No.:2/23/81… ALC2/2017 Name:KIRTANLAL No/Date:2/81¨

PRIVATE LIMITED



Quantity of import item at SI. No. 3 i.e. LDPE
content in the export items at Sl. No. I to 4, l0 &l l.

Quantity of import item at Sl .No. 4 i.e. PVC Resin
content in the export products at Sl. No. 3, 5 to 13.

6. Quantity of import item at Sl. No. 5 i.e. PVC Plasticizer may be allowed as
Kgs.A(g. content in the export items at Sl. No. 3, 5 to 13.

7. Quantity of import item at Sl. No. 6 i.e. Semi Conducting Compound may be allowed
as 1.05 kgs/kg content in the export items at Sl. No. 2&4.
8.Quantity of import item at Sl.No.7i.e.Galvanised Steel Wire may be a1lowed as

kgslkg content in the Export items at S.No.l, 3, 7, IO &ll .

9. Quantity of import item at Sl. No. 8 i.e. copper Tape may be allowed as 1.01
content in the export items at Sl. No. 2 &4.

Kgs./I(g.

may be allowed as 1.05 Kgs./kg

may be allowed as 1.05 Kgs./Kg.

0. Quantity of import item at Sl. No. 9 i.e. ZTIFR Compound may be allowed as 1.05
kgs/kg content in the export item at Sl. No. 1,2 &5.

concemed may take suitable consequential action accordingly.

「
T袂
囲̈ Party Name:

鵬 計児50Ю0424/Amν  l鷺 角慌 υ00274晨mν

ion : NC considered agenda and decided to ratify the norms for the above advance
comments vide their F.No. 470111125/18/TSW datedtion as per DIPP written

.04.2018 as under:

ExPort Product COin Blanks(COnSiSting ofCOpper-65%,Nickel-10%and Zinc-25%)

AA may be ratified as under as per their AA No. 0510399348 dated 03.08.2016 ratified in NC
meeting dated 21.02.2017 :

(D Import items at Sl. No. I & 3 may be allowed as 1.09 Kgs./I(g. content in the export product
after taking l/3'd recovery.

(ii) Import item at Sl. No. 2 may be allowed as 1.05 Kgs./Kg. content in the export product after
taking 213'd recovery.

(iii) Net content of above inputs in the export product will be as certified by jurisdictional GST
Authorities.

RA concemed may take suitable consequential action accordingly.

Meet No/Date:2/81‐ ALC2/2018
ICONSOLIDATED COIN
ICOMPANY PRIVATE
LIMITED

貯器
/20/81‐

町
RLA File

:05/23/040/00265/AM18/
Lic.No/Date:0510404391

27.10.2017

considered the agenda and decided to ask the firm to submit the

請響酬甑I 1獅:漱
商81‐ALC箆∝8

1/81/050/00426/AM18/

following information :

10

10404377

File



Percentage of net content of import items present in export product after

manufacturing.
. Weight of the export item
.i. Weight of the import item
,t. Quantity of the import item required for manufacturing of one unit of export

product for each Export Product separately.

case stands deferred.

l. Quantity of import item may be allowed as 46200Kg 1.10 Kgs/Kg. content in the export items.

RA concerned may take suitable consequential action accordingly.

|.ぅ_     葛面高面琵翫
「

葛画面冨再高面面扁li3品 :〕for the above advance

警鵬
励血繭8‐
町

|

訂                                                                             

「

「71T漁,I温〒
1.Quantity ofimportitem l&2 may be allowed as l.10 MT/MT contentin the exportitem l&2

respectively.

concemed may take suitable consequential action accordingly.

Meet No/Date:2/81¨ ALC2/2018
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te above advance

S.No。 Import item Wastage allowed

1 Copper Road/Copper Wire Rod Net■ 1%

2. XLPE Insulation Compound (Low Density
Polvethvlene)

Net+5%

RA rh"tt call net content of copper and XLPE compound in all exporl

endorse the same on export items description and take suitable conr

I items and shall
sequential action

No.:44/20/81- NamelMAGPPIE
TIONAL LTD, 8

File

: NC considered agenda and decided to ratify the norms for the above advance

as under:



|。999● 1,gly・

1濶
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Lic.No/Date:0510404465

01.11.2017

accordingly.

ecision : Committee considered the agenda and decided to ask the firm 6 *b.it th"
llowing information :

i. Weight of the export item
ii. Diameter & Length of input pipe in meters.

case stands defened.

Decision : NC considered agenda and decided to ratify the norms for the above advance
as applied as under :

concerned may take suitable consequential action accordingly.

: committee considered the agenda and decided to ;sk the firm to hHlish the

Decision : Decision : NC considered agenda and decided to ratiS tfr. "o.-r for tn. uUo*
advance authorization may be allowed as under:

S.No. Import item Wastage allowed
1 Copper Wire Rod EC Grade Net41%

RA shall call net content of copper compound in atl export items and shall endorse the same
on export items description and take suitable consequential action accordinslv.

「TTT   師

「

T

Import Item

Non Alloy HOt Rolled Steel
Sheet/Plates

Non Alloy Steel Slab

12

No。 :33/20/81- Name:B.C.PoWER

File

1/050/00423/AM18/

Name:INDIA TRADING No/Date:2/81‐ ALC2/2018
18
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舗

乳 MEWS障 鐵

ATE LIMITED       129.05.2018

Decision : Committee considered the agenda and decided to ask the firm to fumish the

of lead (Purity) in import item. The case stands deferred.

P崚/Name:LM WIblD POWERIMcet No/Date:2/81-
BLADES IINDIA]PVT.LTD  IALC2/2018

Case No,:49/2/81-ALC2/2018

諸お辮
解Ю晰7

Decision : NC considered agenda and decided to ratify the norms for the above advance

authorization on repeat basis with AA 0710106893 dated 28.10.2014 ratified in Meeting No. 9/81-

ALC2l2Ol6 dated 09.08.2016 as under :

Import Items - Inputs for the export product are allowed as applied.

Export ltem:

Description LM47.6P Rotor Bladc

Blade Lentth 47.6 Metcr

Max root Chord 3,108 mm (Largest chord)

Blade weight 8064 kg+/… 3%

RA concemed may take suitable consequential action accordingly.

Case No。 :3/23/81‐ ALC2/2017 Party Name:NITSON AND
AMITSU BUILDING
SYSTEMS PRIVATE
LIMITED

Meet No/Date:2/81¨ALC2/2018
129.05.2018

:01/81/050/00502/AM18/ :05/24/040/00418/AM18/

Lic.No/Date:0510404869

12.12.2017

Decision : considered agenda and decided to ratify the norms for the

authorization :

Export Item : Aluminium Doors and Windows

Quantity : 1635.330 Sq Mtr

Import Item:

above advance

S.No. Import Item No. Ouantity allowed

1 Itenl No. lto 3 As applied
Itcm No.4to 44 As per GN-4

13

File File 10207970

1/050/00040/AM19/ 10.11.2017

File

1/81/050/00054/AM19/



RA concerned may take suitable consequential action accordingly.

ツ]T札
働011響縣 Mcct No/Date:2/81¨

陽力5梅9Ю舵

"ハ
叩ν けら辮

C鮒∞
“
・
5‐

ion : NC considered agenda and decided to ratify the norms for the above advance
izationas under :

ISl.No。 |
Export Item Name. in Kg Import Item Name.

coated Copper Bus Bar
00000.00011 opper Cathode 102000.00Kg

Committee also gone through SION C-l184 and Cl890 and found adffi;;t"g. in SioN c-
ll84 is reasonable and similar item at SION C-1890 wastage given is high. Therefore,
)rnmittce dccided tO align both SIoNS and decided to changc Quantity allowcd at SION

1890 to l.02 Kg/Kg o Suitablc PN mtt be issued tO this effect.

C―II concemed inay take suitable consequential actiOn accordingly for issuing the Public

「~lCaSeNo.:5/2/81-ALC2/2018
町

RLA File

147 :01/81/050/00010/AM19/ 0/00772/AM18/

Decision:NC considercd agenda and decided tO ratify the no....s fOr the abovc advance

as applied allowing the import item as l5300Kg i.e. l.02Kgll(g content in the
product.

RA co,cemed may take suitable conscquential action accOrdingly.

ALC2/2018
29.05.2018

:01/81/050/00056/AM19/

|:iiiNo.:13/2/81¨

ALC2/2018

:01/81/050/00018/AM19/

ド

淑

αPOLYCAB Й
ザ

1鷺t蠍OЮ0787/AM18/1

一
ト
一
８一ｇ Approved

「

Decision : NC considered agenda and decided to ratify the norms f"; tii; ub"". "dr**}tlori_zation taking cue from AA No. 0310815474 datld Ot.Og.2Ot7 ratified in Meeting
No.23l81-ALC2l20l7 dated 06.03.2018 as under :

l. Description, sizes, quantities and net weight of export items at Sl. No. I to g under the
Advance Authorj4a[qq rnq{e specified as under:
Ｌ
　
Ｏ
。

Ｓ

Ｎ
Size & type Of Cables

的岬
C」Эle漱

(Al「Fs)

Copper ConductOr XLPE Insulated PVC sheathed Ai:Wire Armoured



Cables Below 1000 V.

1.01 l Core X 120 Sq.MM 4500 6165

2

ALo Condo Covered With Semio Condo Comp.XLPE Insulated Screened with Cu.Tape PVC
Sheathed Armoured Cables ll KV.

2.01 3 Core X 185 Sq.NIM 250 鉾 073

3

Cu. Cond. Covered With Semi. Cond. Comp. XLPE Insulated Screened with Cu.Tape ZHFR
Sheathed Armoured Cables ll KV.

3.01 3 Core X 400 Sq.MM 1600 m躍

3.02 3 Core X 400 Sq MM 500 936
3.03 3 Core X 95 Sq.ヽ 6〔 3000 19199

4

Cu.Condo Covered With Semio Condo Comp.XLPE Insulated Screened with Cu.Tape PVC
Sheathed Armoured Cables ll KV.

4.01 3 Core X 240 SqoMM 3000 3〔1190

4.02 3 Core X 150 Sq.NIM 3000 25 290

4.03 3 Core X 240 Sq.MM 1000 12730

5

Copper Conductor XLPE Insulated ZHFR Sheathed ALo Wire
Armoured Cables Below 1000 V.

5.01 l Core X 300 Sq.MM 3000 9.900

6

Copper Conductor PE Insulated PE Sheathed Armoured Cables Below
1000 v.

6.01 4 Core X 2.5 Sq.MM 0000 12.870

602 2 Core X l.5 Sq.MM 30000 6.000

7

Copper Conductor XLPE Insulated ZHFR Sheathed Armoured Cables

Below 1000 V.
7.01 4 Core X 25 Sq.MM 40000 74.800

7.02 4 Core X 25 Sq.MM 40000 74800

7.03 4 Core X 25 Sq.MM 40000 74800

8

Cu.Condo Covered With Semio Cond.Compo XLPE Insulated Screened with Cu.Tape ZHFR
Sheathed Al.Wire Armoured Cables ll】 KV。

8.01 l Core X 150 Sq.MM 1000 2240

2. Quantity of import item at SI.No.l i.e. Copper Wire Rod may be allowed as 1.01 Kgs./I(g.

content in the export items at Sl. No. I to 8.

3. Quantity of import item at Sl.No.2 i.e. Aluminium Ingot
content in the export items at Sl. No. 1,2,5 & 8.

may be allowed as 1.01 Kgs./I(g.

4. Quantity of import item at Sl. No. 3 i.e' LDPE Compound may be allowed as 1.05 Kgs./kg

く
υ

content in the export items at Sl. No. 1 to 8.

euantity of import item at Sl. No. 4 i.e. Semi Conducting Compound may be allowed as 1.05

kgs/kg content in the export items at Sl. No. 2,3,4 & I
Quantity of import itenr-at Sl. No. 5 i.e. PVC Resin may be allowed as 1.05 Kgs./I(g. content

6.

in the export items at Sl. No. 1,2, & 4.

7. Quantityof import item at Sl. No.6 i.e. PVC Plasticizer may be allowed as 1.05 Kgs.A(g.

15



content in the export item at Sl. No . 1,2, & 4.
8. Quantity of import item at Sl. No. 7 i.e. Galvanised Steel Wire may be allowed as

Kgs./I(g. content in the export items at Sl. No. 2,3,4,6 &7.
9. Quantity of import item at Sl. No. 8 i.e. copper Tape may be allowed as

in the export items at Sl. No.2, 3,4 & B.
10. Quantities of import items at Sl. No. 9 to l5( LLDPE, Aluminium Trihydrate Silane Coupling

Agent, Perkadox, Antioxidant, Calcium Carbonate, Calcined Clay, Magnesium Uyaroiiae)
may be allowed as 1.05 Kgs.a(g. content in the export items at Sl. No. 3,-s,7, & g.

I l. Import item at Sl. No. 16 i.e. Wooden Cable Drum may be allowed as per packing policy.

concemed inay take suitable consequential action accOrdingly.

kgs/kg content

ll」lT:¨ liC21:ll警
柵

αtt INDUSTRIES Mcet No/Date:2/81¨
ALC2/2018
29.05.2018

Approved

1整整聖聖型wけざ孵:ΨOT'TI「
ion : NC considered agenda and decided to ratify the norms for the above advance

NO. OSIO+04347 dated 23j02017 ratified in Meeting No.23l81thorization taking cue from AA
06.03.2018 as under:

Quantities of import item at Sl. No 3 viz. pVC Resin may be allowed as 1.05
Kgs./kg content in the export items.

Quantities of import item at Sl. No I viz. Aluminium Rod (Electrolyic Grae)
may be allowed as l.0l Kgs. Kg. content in export items.

Quantities of import item at Sl. No. 5 viz. Aluminium Wire
may be allowed as l.0lKg/Kg content in the export product.

Rod (Electrolytic grade )

I. Wire may be

Quantities of import item at Sl. No I viz. Copper Cathode may be allowed as as
Kgs. Kg. content in export items.

Quantities of XLPE Compound of relevant grade may at S.No.2 be allowed as
Kgs./kg content in the export items.

２

　

　

３

５

　

　

６

　

　

７

Quantities of import item at Sl. No 6 viz. HDPE may be allowed as 1.05 Kgs./kg
content in the export items.

Quantity of import item at Sl. No. 7 i.e. Semi Conducting Water Blocking TapeAilater
Blocking Tape(Cable grade) may be allowed as l.0l Sq.Mtrs./-Sq.Mtr. conteniin the export
items.

10' Quantities of import item at Sl. No. l0 viz. Glass Mica Tape may be allowed as
Kgs./kg content in the export items.

concerned may take suitable consequential action accordingly.

:01/81/050/00052/AM19/

卜「 TずTT製曹Tl° 1群
m_
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Status:
Deferred



Lic.No/Date:0510405204

102.01.2018

Case No.:33/2/81-ALC2/2018 P卸りNamc:COSMOS
ENGITECH PVT LTD

Decision : NC considered the case and decided to forward the application for the above AA
MSME for comments. The case stands deferred to next NC meeting.

No/Date:2/81‐一‐‐‐‐‐―――――」円一――― : NC considered the case and decided
the export items for examination of the case
'erred to next NC meeting.

to furnish the specific name
committee. The case stands

to ask the firm
by the Norms

P訂りName:FORMING INDIA
PRIVATE LIMITED

Mcet No/Date:2/81‐

ALC2/2018
29.05.2018

advance authorization as under :

Import
export

Hot Galvanised Coils may be allowed l.}2KgKg content the

RLA File

:05/24/040/00494/AM18/

Lic.No/Date:0510405243
p5.01.2018

Decision : Committee considered the agenda and decided to ratify the norms for the above

authorization as under :

Import item may be allowed as 83600Kg i.e.1.l0Kg/I(g content in the export item.

concemed may take suitable consequential accordingly.

PτりName:CHINA STEEL
ICORPORATION INDIA
PRIVATE LIMITED

:01/81/050/00038/AM19/

Lic.No/Date:3410043786

05.01.2018

Case No.:38/2/81… ALC2/2018

Case No.:53/2/81-ALC2/2018 PTり Name:PADNIAVATI
EXPORT

ICase No.:32/2ノ 81-ALC2/2018

Lic.No/Date:3410043792
09.01.2018

17

8

File

File

1/83/040/00122/AM18/

: Committee considered the agenda and decided to ratify the norms for the above

may call for net content of import item in export product and endorse the same in export

luct description and thereafter allow wastage as approved by NC. RA concerned may

suitable consequential accordingly.

No/Date:2/81‐

19/

No/Date:2/81‐

18

File



Decision : Committee considered the agenda and decided to ratiff the norms for the above
vide their UO No. 2(8)12017-TD dated'ance authorization as per MOS Comments

.06.2018 under:

"Ministry of Steel recommends the wastage @ 3% on import of prime quality Non Grain
Oriented Silicon Electrical Steel of Cold Rolled Full Hard Un-Annealed Wide coils, width of
600MM or More, Grade 50C1000, 50C800, 50C 600, Thickness 0.3MM to 0.75MM against
export of Flat Rolled Product of Non Grain Oriented Silicon Electrical Steel, fully processed
(uncoiling, welding, cleaning, annealing, coating, bending & cooling and dividing and recoiling)
wide 600MM or more Grade 50C1000, 50C800, 50C 600 Thickness 0.3MM to 0.75MM."
(Copy of MOS comments enclosed).
concemed may take suitable consequential accordingly.

ICaseNo.:34/2/81lAilc2/2018

Mcet No/Date:2/81-

ALC2/2018
29.05.2018

Decision : Committee considered the agenda and decided to forward the application for the
case stand deferred to next NCadvance authorization to MSME for comments. The

ng.

No.:54/2/81‐ ALC2/2018

ALC2/2018
29.05.2018

Decision : Committee considered the agenda and decided to ratify the norms for the above
advance authorization as under:

i. Import item l&2 may be allowed as 70000 Kg and 20000Kg i.e.l.l0Kg/I(g content
the export iteml&2 respectively.

concerned may take suitable consequential accordingly.

1躙
宵 ∬

EP StIN

:01/81/050/00039/AM19/ 猟弗0/00127/AMW 協丁 1冨辮
創Ю
“
の
"

響_PANKAJ
:01/81/050/00059/AM19/ :05/24/040/00502/AM18/

Lic.No/Date:0510405287

10.01.2018

陽λ難0ん0765ハⅢν
Decision :Committee considered the agenda and
for taking decision in this case. Accordingly, case

|「
decided to allow personal hearing to
is deferred to next NC Meeting.

Mcet No/Date:2/81¨

ALC2/2018
129.05.2018

18
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Case No.:41′ 2/81-ALC2/2018 PπりName:GESSNIANN
CONTROLLERS INDIA
PRIVATE LIMITED

Status:
Deferred



:01/81/050/00046/AM19/

RLA File

:07/24/040/00287/AM18/

Decision : Committee considered the agenda and decided to forward the cae to MeitY for
ination/comments. Accordingly, case is deferred to next NC Meeting.

ICisiNo.:55/2/811,LCi1018 1

tatus:
Deferred

Lic.No/Datc:0710112721

22.01.2018

囲TttΨ響

「

丁: IЮ 1/81/050/00060/AM19/   1:52/24/040/009,7/AM18/   23.01.2018        1

:

advance authorization to MSME for comments. The case stand deferred.

Parυ Name:PREMIER
INDUSTRIAL

Meet No/Date:2/81

ALC2/2018
CORPORATION LIMITED   129.05.2018

RLA File

:03/95ノ 040/00818/AM18/

Decision : Committee considered the agenda and decided to ratify the norms for the above
'ance authorization as applied as under :

mport item may be allowed as 108070Kg i.e.l.OlKg/I(g content in the export item.

concerned may take suitable consequential accordingly.

Mcct No/Date:2/81‐

ALC2/2018
29.05.2018

Lic.No/Date:0310818745

29.01.2018

|%1

|

|

|

|

|

:

|

Party Name:PESHWA
ENGINEERING&WIRE
COMPANY

ALC2/2018
29.05.2018

Case No。 :15ノ2/81‐ ALC2/2018 Paty Name:POLYCAB WIRES
PVT.LTD.

:01/81/050/00020/AM19/ :03/95/040/00856/AM18/

Decision : Committee considered the agenda and decided to ratify the norms for the above

advance authorization taking cue from AA No. 0310815474 dated 01.09.2017 ratified in

Meeting No.23l81-ALC2l20l7 dated 06.03.2018 as under :

l. Description, sizes, quantities and net weight of export items at Sl. No. I under the Advance

Authorization may be specified as under i

Ｓｒ。
Ｎ。。

Size & type Of Cables Qty
(PITRS)

Cable wt

fMTs〕

1

Aluminium Cond. Covered with Semi Cond. Comp. XLPE Insulated CU. Tape

Screened PVC Sheathed Al. Wire Armoured Cables 30 KV (E).

1.01 l COre X 400 Sq.MM
132000 496.980

1.02 l COre X 240 Sq.NIIM 34000 99.654

●
Ｄ
Ａ
υ l Core X 300 Sq.ヽ4NII

31000 100.285

２

　

　

３

@ematSl'No'li'e'AluminiumIngotmaybeallowedas1.01Kgs.lK
content in the export items.

euantity of import item at Sl. No. 2 i.e. LDPE Compound may be allowed as 1.05 Kgs./.

ｇヽ．

蠅

19 蒻 7

File

No/Date:2/81‐

No。 :21ノ 2ノ81‐ALC2/2018

File



content in the export items.
4. Quantrty of import item at Sl. No. 3 i.e. Semi Conducting Compound may be allowed as 1.05

kgs/kg content in the export items.
5. Quantity of import item at Sl. No. 4 i.e. PVC Resin may be allowed as 1.05 Kgs./I(g. content

in the export items.
6. Quantrty of import item at Sl. No. 5 i.e. PVC Plasticizer may be allowed as 1.05 Kgs./Kg.

content in the export items.
7- 9u*trty of import item at Sl. No. 6 i.e. Copper Tape may be allowed as 1.02 kgs/kg content

in the export items.
8. Quantities of import items at Sl. No. 7 Antioxidant may be allowed as 1.05 Kgs./Kg. content

in the export items .

RA concemed may take suitable consequential accordingly.

No.:46/2/81‐ ALC2/2018 Party Name:KEI INDUSTRIES iMeet No/Date:2/8 I -

器 ご先,岬 岬 γ 膨 描 υ∞は 醐     
満
~

: Committee considered the agenda and decided to ratify
authorization as per 0510404347 dated 23.10.2017 ratified

.2018 as under :

the no.11ls fOr the above

in Mceting No.23/81 dated

Quantities of import item at Sl. No I viz. Copper Cathode may be allowed as as l.0l Kgs. Kg.
content in export items.

Quantities of import item at Sl.No.2 viz. XLPE Compound/crosslinkable
Polyehtylene compound of relevant grade at may be allowed as 1.05 Kg;./kg content in the
export items.

Quantities of import item at Sl. No 3 viz. PVC Resin may be allowed as 1.05
Kgs.lkg content in the export items.

Quantities of import item at Sl. No. 4 viz. Antimony Trioxide may be allowed as
1.0lKg/Kg content in the export product.

Quantities of import item at Sl. No 5 viz. HDPE may be allowed as 1.05 Kgs.lkg
content in the export items.

Quantities of import item at Sl. No 6 viz. Galvanised Steel Wire/G. I. Wire may be
allowed as 1.02 Kgs.&g content in the export items.

Quantity of import item at Sl. No. 7 i.e. Remelted Lead Ingots as 1.02 k/Kg. content
in the export items.

Quantities of import item at Sl. No 8 viz. Nylon Compound of relevant grade may be
allowed as 1.05 Kgs.lkg content in the export items.

Quantity of import item at Sl.No.9 i.e. Aluminium Ingot (Electrolytic Grade) may be
allowed as l.0l Kgs./I(g. content in the export items.

Quantities of import item at Sl. No. l0 viz. Glass Mica Tape may be allowed as l.0l
Kgs.lkg content in the export items.

Iajol..-ed may take suitable consequential accordingly.

5,

6.

7.

8.

9.

10.

ALC2/2018
29.05.2018

画 lCase No. : 48 12 t8t- ALC2t20t8

20
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larty Name : KIRPA WfpnX
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: Committee considered the agenda and decided to ratify the norms for the above

vance authorization as applied as under :

i. Import item may be allowed as 28.050Kg i.e.1.lOKg/Kg content in the export item.

concerned may take suitable consequential accordingly.

Ψ I絣
釧
■町

岬 蹴TttΨ柳1  1
a and decided to rati″ the nO.1.ls for the above

1昨 葛 瀾 Ⅷ 為視器 Aぶ 話 0砲 H』 Kg/Kg contentin the exportitem.

i IRA concemed may take suitable consequential accordingly.

o/Datei2/81¨ ALC2/2018

1織c

Decision : NC considered the agenda and decided to ask the firm to furnish the following information as reques

165 ltrrtoS representative present in the meeting:

Thickness

wise and grade wise width of cold rolled stainless steel coils, strips (Prime) to be imported.
Thickness

wise and grade wise width of cold rolled stainless steel strips to be exported.

case stands deferred to next NC meeting.

(i)

(1)

ALC2/2018
29.05.2018

Case No.:14/2/81-ALC2/2018 P釘サName:POLYCAB
WIRES PVT.LTD.

Mcct No/Date:2/81‐

ALC2/2018
29.05.2018

1661Decision:NC considercd agcnda and decided to ratify thc norllns for the above advance

ization taking cue from AA No. 0310815474 dated 01.09.2017 ratified in Meeting

。23/81‐ALC2/2017 dated 06.03.2018 as under:

,    Quantity of import item at Sl.No.11.e.Copper Wire Rod may be a1lowed as l.01
Kgs./Kg. content in the export items at Sl. No. 1,2,3 & 5.

No.:11/2/81‐ ALC2/2018 Name:PHOENIX FOILS PVT.

File:03/95/040/00925/AM18/

File

1/050/00019/Aヽ419/
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Quantity of import item at Sl.No.2 i.e. Aluminium Ingot may be allowed as
Kgs./Kg. content in the export items at Sl. No. 1,2,4 & 5.

Quantity of import item at Sl. No. 3 i.e. LDPE Compound may be allowed as 1.05
Kgs.lkg content in the export items at Sl. No. I to 5.

Quantity of import item at Sl. No.4 i.e. Semi Conducting Compound may be allowed
as 1.05 kgs/kg content in the export items at Sl. No. I & 4.

Quantity of import item at Sl. No. 5 i.e. PVC Resin may be allowed as 1.05 Kgs./Kg.
content in the export items at Sl. No. 2,3 & 4.

Quantity of import item at Sl. No. 6 i.e. PVC Plasticizer may be allowed as 1.05
Kgs./I(g. content in the export item at Sl. No .2,3 &.4.

Quantity of import item at Sl. No. 7 i.e. Galvanised Steel Wire may be allowed as
1.01 Kgs./I(g. content in the export items at Sl. No.3.8' Quantity of import item at Sl. N9. 8 i.e. Copper Tape may be allowed as 1.02 kgs/kg
content in the export items at Sl. No.l&4.

9' Quantities of import items at SL No. g & ll(Aluminium Trihydrate, Magnesium
- ^ Hydroxide) may be allowed as 1.05 Kgs.A(g. content in the export items at Sl. No. I & 5.10' Quantities of import items at Sl. No. l0 Antioxidant may be allowed as 1.05 Kgs.A(g.

content in the export items at Sl. No. I to 5.t'' 
^^,,^., 

Import item at Sl. No. 12 i.e. Wooden Cable Drum may be allowed as per packing

concerned may take suitable consequential action accordingly.

Decision:COrnmittee considercd the agcnda and

authorization as per MOS Comments
.06.2018 (copy enclosed).

町
鵬l∬究TЮ

3Ю818960 1

decided to ratify the norms for the above
vide their UO No. 2(t)l2OtS-TD dated

RA concern_ed may take suitable consequential accordingly.

mport Item Name

ion : Committee considered the agenda *d d".ia
Lce authorization as under :

ntity a1lowed

酔幣器温TE:[
:03/95/040/00960/AM18/:01/81/050/00023/AM19/

ROLLED STAINLESS STEEL CIRCLES 1.1OKg/Kg content in the exportNON MAGNETIC,DIA 125 T0 450 mm
0.27mm to O.40 mm GRADE 201

l.05KgA<g content in the export
product.

22                             こど≦多ラン(ら4′c_1)//////

No.:18/2/81‐ALC2/2018

File

MOULDING CONIIPuND
RESIN



POLYPROPYLENE
PP RESIN

RLA File

:31/83/040/00147/AM18/

l.05Kg/Kg content in the export

Lic.No/Date:3110066973

08.02.2018

SILICON RUBBER SOLID l.O2Kg/Kg content in the export

concerned may take suitable consequential accordingly.

lision : Committee considered the agenda and decided to allow personal hearing to firm
taking decision in this case. Accordingly, case is deferred to next NC Meeting.

Mcct No/Date:2/81‐

ALC2/2018
29.05.2018

pproved

辮温 触Ⅲり丁
Decision : NC considered agenda and decided to ratify the norms

ization as per DIPP comments for AA No.3110066596 dated

03.04.2017 as undcr:

Import Item Name.

A Film (Oriented .1209Kg

Polyamid Film)BOPA
Film(Biaxidly O五 ented

Polyamid Film)

C Rigid Film‐ 60 285Kg

lunliniunl Foil‐ 45-60 .5398Kg

IC

for the above advance
17.02.2017 ratified in

allowed
Kg

.05957Kg

.00117kg

「

謳而理互

「

融躙葛ご宣:
concerned may take suitable consequential action accordingly.

Case No.:30/2/81… ALC2/2018 Party Name:BILCARE
LIMITED

Export Item Name.

―ALU FOIL(CFB)

(VENUS)

P霞りName:FORMING INDIA
PRIVATE LIMITED ALC2/2018

29.05.2018

諄Q RL IRLttFnc

23

f 

li".Norout" :3 I I 006697 4

3

4

No.:10/2/81- Name:PARAM No/Date:2/81-ALC2/2018

File

170

SI.No。 Qtyin Kg Sl.No.

1 100000.000
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Decision:Committeeconsideredtheagendaanddecidedtoratifyi'ffi
advance authorization as under:

Import item may be allowed as 14841OKg 1.02KgA(g content in the export item.

I*:r.:led may take suitable consequential accordingly.

172

FleN∝

40/2/8卜AL02m8田
湘 棚 躙
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騒 聯
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"'cision : Committee considered the agenda and aeciaea to ratiS th" il.-r fo. th" ubo*
vance authorization as under:

Qyanlity of import item Hot dip Galvanized coils may be allowed as 2g7640Kg
i.e.1.02KglKg content in the export item.

concemed lnay take suitable cOnsequential accOrdingly.

ision : NC considered agenda and decided t;
gization taking cue from AA No. 0310915474 dated 0r.09.2017 ratified in

advance
Meeting

o.23/81-ALC2/2017 dated o6.03.2018 as under:

l' Description,sizes,quantities andnetweight ofexportitems atSl.No. lto12 underthe
Advance Authorization may be specified ai under:

Size & type Of Cables

Copper COnductOr IPE Insulated IPE Sheathed Armoured cables Be10w lo00
V.

4 COre X 2.5 Sq.MM

2 Core X 1.5 Sq.MM
4 Core X 1.5 Sq.MM
4 COre X 2.5 SqoMM

Copper COnductOr XLPEInsulated Pvc sheathed Alo Wire Armoured
fables Be10w looo V.

…

00 Sq・ NIIM
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110066975

No.:16/2/81-ALC2/2018 Name:POLYCAB WIRES No/Date:2/81¨
.LTD.

File

1/050/00021/ALl19/



2.02 l Core X 185 Sq.NIINII 4500 9.540

2.03 l Core X 240 SqoNIIⅣ I 6000 16.140

2.04 l Core X 400 Sq.NIIM 2000 8.520

2.05 l Core X 240 Sq.NIIM 4500 12.105

2.06 l Core X 400 Sq.Ⅷ 3000 12.780

3 Copper Conductor XLPE Insulated ZHFR Sheathed AL. Wire Armoured
Cables Below 1000 V.

3.01 Core X 240 Sq・Ⅳ鵬〔 7500 20.175

3.02 Core X 300 Sq.NIM 9000 29.700

3.03 Core X 240 Sq.NIM 7500 20.175

3.04 Core X 300 Sq.MNII 9000 29.700

4 Cu. Cond. Covered With Semi. Cond. Comp. XLPE Insulated Cu. Tape
Screened ZHFR Sheathed Armoured Cables lf KV.

4.01 3 Core X 120 Sq.Ⅳ 卜 I 3000 22.290

5 Copper Conductor XLPE Insulated PVC Sheathed Armoured Cables Below
1000 v.

5.01 4 Core X 25 Sq.ヽ■И 25901 48.435

5.02 12 Core X l.5 Sq.NIINII 10000 6.400

5.03 12 Corc X l.5 Sq.NIIM 10000 6.400

6 Copper Conductor PE Insulated PE Sheathed Unarmoured Cables Below
1000 v.

6.01 2 Core X l.5 Sq.ⅣWI 30000 2.280

6.02 4 Core X l.5 Sq.NIM 30000 3.450

7 Cu.Condo Covered With Semio Condo Comp.XLPE Insulated Cu.
Screened ZHFR Sheathed Alo Wire Armoured Cables ll KV.

Tape

7.01 l Core X 300 Sq.MM 4000 15.400

7.02 l Core X 240 Sq.NIM 3000 9,720

8 Cu. Cond. Covered With Semi. Cond. Comp. XLPE Insulated Cu. Tape

Screened PVC Sheathed Armoured Cables 11 KV.
8.01 3 Core X 95 SqoNIINII 3000 19,140

8.02 3 Core X 95 Sq.Ⅳ INII 3000 19.140
つ
Ｄ
ハ
υ

０
０ 3 Core X 185 Sq.NIIM 1500 14.820

9 AL.Condo Covered With Semio Condo Comp.XLPE Insulated Cu.Tape
Screened PVC Sheathed Armoured Cables ll KV.

9.01 3 Core X 95 Sq.NIIM 3000 14.070

9.02 3 Core X 300 SqoNIINII 1500 14.051

10 Aluminium Conductor XLPE Insulated PVC Sheathed Armoured Cables

1100 v.
10.01 4 Core X 240 Sq.NIM 5000 23.500

10.02 3 Core X 300 Sq.NIM 3000 12.813

10.03 4 Core X 95 Sq.NIIM 2500 7.038
■
■ Copper Condo XLPE Insulated PVC Sheathed Armoured Cables l100 V。

11.01 5 Core X 2.5 Sq.MM 4500 2.214

11.02 3 Core X 4 Sq.14M 7000 3.500

12 Copper Conductor XLPE Insulated ZIIFR Sheathed ALo Wire Armoured
Cables 33 KV。

12.01 l Core X 150 Sq.NIM 3240 5,897
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2. Quantity of import item at Sl.No.l
content in the export items.

3. Quantity of import item at
Kgs.lKg. content in the export items.

i.e. Copper Wire Rod may be allowed

Sl.No.2 i.e. Aluminium Ingot may be

as l.0l Kgs./I(g.

allowed as l.0l

Quantity of import item at Sl. No. 3 i.e. LDPE Compound may be allowed as

Conducting Compound may be allowed

PVC Resin may be allowed as 1.05 Kgs.lKg.

i.e. PVC Plasticizer may be allowed as 1.05

Galvanised Steel Wire may be allowed as

Approved

RA concerned may take suitable consequential action accordingly.

RA shall cali nct

５

　

　

６

７

　

　

８

・

　

　

０

　

　

１

９

　

　

１

　

　

１

Quantity ofimport item at sl.No.8i.e.COpper Tape may be a110wed as l.o2kgs/kg
content in the expOrtitems.

M叩∝
臨肥::7品よ

eげ
T惚」5Kび雌盤肌聰 lt∬

dⅨidant,

hハ 11_.′                                  n Cable Drunl lnay be aHOwed as per packing

Kgs./kg content in the export items.
Quantity of import item at Sl. No. 4

as 1.05 kgs/kg content in the export items.
Quantity of import item at Sl. No. 5

content in the export items.
Quantity of import item at Sl. No.

Kgs./I(g. content in the export item.
Quantity of import item at Sl. No. 7

l.0l Kgs./Kg. content in the export items.

content of copper
on export items

:cision : Committee considered the agend";
vance authorization as per DIPP Comments vide the f'.No.Z/iSS/lg/TS dated lrt June,l8 as under:

(v) Import items should be. of relevant grade, size, thickness, diameter as contained in the Ep.Net content of above inputs in the ixport product will be as certified by jurisdictional GSTAuthorities.

Export Products(EP):Bare cOpper ConductOr PVC Insulated Flexible Unarmored Cables Below

1000V α arious Sizes)

Taking cluc hm SION C1382,the abOve AA may be ratifled as under:

ImpOrt ltems:

お 1.01 Kg/Kg∞離(謝 in the EP
3 Kg/Kg∞ntαtin the ER
〔g∞ntent in the EP.          ‐
ler the above_refelTed SION or as applied fOち

and XLPE compound
description and take

in all export items and shall
suitable consequential action

the same
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No.:23/2/81-ALC2/2018 Name:RELICAB CABLE No/Date:2/81-
ACTURING PRIVATE 18

18

10819069
1/81/050/00028/AM19/



|

:01/81/050/00007/AM19/ :03/94/040/00914/AM18/

Meet No/Date:2/81-

ALC2/2018
29.05.2018

Lic.No/Date:0310819142

14.02.2018

jected

175

Decision : Committee considered the agenda and after due deliberation noted there is no

lation of between import and export items mentioned in the Advance authorization.
the case. RA concerned may take suitablecommittee decided to reject

uential action accordingly.

―

―

rr.. N*t l?2/81-ALCz2ol8 @ @ Fnl
lwrRES PVT.LTD. l29.os.2ol8 I

{aFil. ffi@T*
0l/81/050/00022lAl.ltgl l:03/9510a0t00978/AMl8/ lls'02.2018 I

rdvance authorization taking cue from AA No. 0310815474 dated 01.09.2017 rati

Vleeting No.23l81-ALC2l20l7 dated 06.03.2018 as under :

1. Description, sizes, quantities and netweight of export items at Sl. No. 1 underthe A<

Authorization may be specified as under :

Droved

above
fled in

ivance

176

|

Sro No。 Size & type Of Cables Qty olTRS) Cable wt

(1旺Ts〕

1 Copper Condo XLPE Insulated PVC Sheathed Armoured Cables l100 V.

01 12 Core X 2.5 SqoMM 20000 15.860

.02 19 Core X 2.5 Sq.MM 12000 12.144

03 2 Core X 2.5 SqoMM 15000 6.090

.04 2 Core X 4 Sq.MM 3000 1.464

ハ
υ 3 Core X 2.5 Sq.MM 75000 32.100

.06 7 Core X 2.5 Sq.MM 5000 3.185

.07 3 Core X 4 SqoMM 25000 12.500

08 12 Corc X 2.5 Sq.MM 29000 22.997

.09 19 Core X 2.5 Sq.MM 22000 22.264

10 7 Core X 2.5 Sq.MM 7000 4.459

3 Core X 4 Sq.MM 20000 10.000

2 Aluminium Conductor XLPE Insulated PVC Sheathed Armoured Cables l100 V。

2.01 3.5 Corc X 150 SqoMM 8000 22.192

202 3.5 Core X 185 sq.MM 10000 33.990

2.03 3.5 Core X 240 Sq.MM 3000 12.198

2.04 3.5 Core X 25 SqoMM 5000 3.945

2.05 3.5 Core X 35 Sq.MM 10000 9.760

2.06 3.5 Core X 50Sq MM 2000 2.424

2.07 3.5 Core X 70 Sq.MM 1000 1.595

27



2.08 3.5 Core X 95 Sq.MM 1000 1.857

2.09 3 Core X 10 Sq.MM 27000 16.254

2.10 3 Core X 16 SqoMM 16000 8.656

2.11 3 Core X 185 SqoMM 2000 5。 908

2.12 3 Core X 240 Sq.MM 2000 7.264

2.13 3 Corc X 25 Sq.MM 15000 10.785

2.14 3 Core X 300 Sq.MM 3000 12.813

2.15 3 Core X 35 Sq.MM 10000 8.520

2.16 3 Core X 50 Sq.MM 7000 7.378

2.17 3 Core X 70 Sq.MM 1000 1.392

2.18 3 Corc X 95 Sq.MM 5000 8.500

2.19 4 Core X 185 Sq.MM 2500 9.505

2.20 4 Core X 240 Sq.MM 4500 21.150

2.21 4 Core X 300 Sq.MM 500 2.780

2.22 4 Core X 50 Sq.MM 5000 6.655

2.23 3 Core X 35 Sq.ヽ』M 4000 3.408

2. Quan
conte

J.
Kgs./

4.
Kgs./

5.

conte
6.

Kgs./
7.

1.01

8.

Kgs./
9.

polic'

A concet

Ltity of import item at Sl.No.l i.e. Copper Wire Rod may be allowed as 1.01 K1

rnt in the export items.

Quantity of import item at Sl.No.2 i.e. Aluminium Ingot may be allowed r

Kg. content in the export items.

Quantrty of import item at Sl. No. 3 i.e. LDPE Compound may be allowed r

kg content in the export items.

Quantity of import item at Sl. No. 4 i.e. PVC Resin may be allowed as 1.05 K1

rnt in the export items.

Quantrty of import item at Sl. No. 5 i.e. PVC Plasticizer may be allowed z

Kg. content in the export item.

Quantity of import item at Sl. No. 6 i.e. Galvanised Steel Wire may be allo'
Kgs./I(g. content in the export items.

Quantities of import items at Sl. No. 7 i.e. Antioxidant may be allowed i
Kg. content in the export item.

Import item at Sl. No. 8 i.e. Wooden Cable Drum may be allowed as per p

v.

rned may take suitable consequential accordingly.

gs./Kg.

ls l.01

ls l.05

gs./Kg.

LS l.05

wed as

ls l.05

1acking

accordingly

障λttυ00989ハmν
: NC decided to rati$ the norms for the above AA taking clue from SION C-1422, as

,:

Quantities of import
product.

Quantities of import
product.

items at Sl. No. 1, may be allowed as l.0l.Kg/Kg content in the export

item Sl.No. 2 & 3 may be allowed as 1.05 K/Kg content in the export

No.:20/2/81‐ ALC2/2018 1P冨け Nalne:PuCISIoN    IMeet No/Date:2/81-



Case No.:3/2/81‐ ALC2/2018 status:

Deferred

ic.No/Datc:0310819231 Defer Date:
19.02.2018

: NC considered the agenda for the above advance authorization and decided to
the application to MSME for examination/comments and defer the case for next NC

汗|    1警瞥事

:~ITM
i  l口∩ .1。

Meet No/Date:2/81¨

ALC2/2018
29.05.2018

Defer Date:
179

Mcet No/Datc:2/81‐

MAHARASHTRA STEEL   iALC2/2018
PVT.LTD., 129.05.2018

RLA Flle

:03/95/040/00977/AM18/

Lic.No/Date:0310819227

19.02.2018
!r en ' _ .-......-. ----.. -- ... ---* *. -

i'"" lDecision : Committee considered the agenda and decided to ratify the norms for the above

i ladvance authorization as per MOS Comments vide their UO No. 2(1)/2018-TD dated

i i08.06.2018 (copy enclosed).

concerned may take suitable consequential accordingly.

Mcet No/Date:2/81‐

ALC2/2018
29.05.2018

Lic.NoノlDate:3110066989

20.02.2018

on : Committee considered the agenda and decided to ratify the norms for the above

vance authorization as applied i.e. import item as 237648.70Kg i.e. 1.02Kg/Kg content in
the export product.

RA concemed may take suitable consequential accordingly.

Party Name:POSCO

Party Name:ANGELS Mcet No/Date:2/81‐

ALUMINIUM CORPORATION

:01/81/050/00009/AM19/ :03/94/040/00913/AM18/

Lic.No/Date:0310819232

19.02.2018

Decision : NC considered the agenda for the above advance authorization and decided to

forward the application to MSME for examination/comments and defer the case for next NC

:01/81/050/00024/AM19/

ICasc No.:28/2/81-ALC2/2018 Party Name:BEKAERT
INDUSTRIES PVT.LTD.

:01/81/050/00033/AM19/ :31/83/040/00152/AM18/

29

Filc

No.:72/2/81‐ ALC2/2018 1Ptt Name:VEER-0‐ NIETALS IMcetNo/Date:2/81‐
ATE LIMITED       lALC2/2018



1/81/050/00077/Aヽ江19/
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: Committee considered the agenda and decided to ratify the norms for the above
vance authorization as applied as under

i. Quantity of import item as 303Kg i.e 1.01 Kg/Kg content in export product

RA concerned may take suitable consequential accordingly.

forward the application to MSME for examination/comments and defer the case for next NC
Meeting.

: NC considered the agenda for the above advance authorization and decided to

ion : NC considered the agenda and decided to ask the firm to furnish the following
ion for examination of the case:

Net weight of the export product.
Net content of import item I &2 inthe export product.
case stands defened to next NC meeting.

,9,05.2011     1
面12880T

NC considered the agenda for the above advance authorization and decided to
application to MSME for examination/comments and defer the case for next NC

Mcet No/Date:2/81-

ALC2/2018
29.05.2018

: NC considered the agenda for the above advance authorization and decided to

P釘りName:ELECTROLEAD
PUNE PVT.LTD.

Lic.No/Date:3110066998

105.03.2018

ALC2/2018
29.05.2018

30

No.:36/2/81-ALC2/2018

Filc File

1/050/00041/AM19/ 1/83/040/00149/AM18/

No/Date:2/81¨

No.:7/2ノ 81‐ALC2/2018 Name:NEO POWER No/Date:2/81‐

&PROJECTS
.LTD

File File
11/81/050/00012/AM19/ 1069/AM18/



fonvard the

eeting.

Meet No/Date:2/81‐

HQ File Lic.No/Date:0310819838

:01/81/050/00029/AM19/

187

ICase No.:24/2/81‐ ALC2/2018 iParty Name:RELICAB CABLE Approved
NIANUFACTURING LIMITED

Decision : Committee considered the agenda and decided to ratify the norms for the above

advance authorization as per DIPP Comments vide the F.No.7/185/18/TS dated l't June,

18 as under :

Export Products (EP): Bare Copper Conductor PVC Insulated Flexible Unarmored Cables Below
1000V (Various Sizes)

Taking clue from SION C1382, the above AA may be ratified as under:

Import Items:
(i) ltern 1,'Copper\MreRod', may bedloryed as 1.01 KdKg content intheEP.
(iD ltem 2, ' R/C Resj n' , may be d loryed a 1 .03 KdKg content in the EP.

(iiD lterns 3,' DOP, rnay be dloryed 1.015 Kg/Kg content in the EP.

(iv) These import items may be allowed as per the above-referred SION or as applied for,

whichever is less.
(v) Import items should be of relevant grade, size, thickness, diameter as contained in the EP. Net

content of above inputs in the export product will be as certified by jurisdictional GST

Authorities.

RA concerned may take suitable consequential accordingly.

Ｆ
Ｌ

卜

Ｆ

ト

Mffiffi
lcoNranmRs LIMITED letcztzottI lzs.os.zot8

{Q File lru.e rite llic.No/Date:031081986'
0l/81/050/00013/AMl9/. i:03/95/040/01052/AMl8/ 116.03.2018_

Decision : Committee considered the agenda and decided to ratify the norm

ldvance authorization as under:

Export Item : Aluminium Foil (up to 0.20MM Thickness) Lacquer coated printed

Quantity : 100MT
Import Item:

-r-
:r_
s for the above

S.No. Imnort Item Name Ouantitv allowed

l. Aluminium Foil (up to 0.20MM Thickness 97.515 MT

Printine Ink in Pisment form CIF Value of item 2

&3 together shall not
exceed 2Yo of the FoB
value

Coating Lacquer A/arnish in Liquid Form

concemed may take suitable consequential accordingly.

31
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ICase No.:42/2/81‐ ALC2/2018 P冨

"Name:GRIINER INDIAPRIVATE LIMITED
Mcet No/Date:2/81‐

ALC2/2018
29.05.2018

Lic.No/Date:0510405916
1891Ю 1/81/050/00047/AM19/   卜o5/23/040/00483/AM18/   ♭0.03.2018

Decision : Data for the above AA not transmitted, hence agenda can not be generated for the
AA. NC decided to take the matter with concerned RA, for needful action and defer
case.

P田りName:POblDY OXIDES Mcet No/Datc:2/81‐
AND CHEMICALS LIMITED ALC2/2018

29.05.2018

: NC considered the agenda and decided to ask the firm to furnish the percentage of
t of lead in the import item for further examination of the case.

case stands deferred to next NC meeting.

: Committee considered the agenda and decided to ratify the norms for the above
authorization as applied as under :

i. Import item may be allowed as 168300Kg and 84700Kg i.e l.l0Kg/I(g content in the
export items l&2 respectively.

concerned may take suitable consequential accordingly.

Case No.:58/2/81-ALC2/2018
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File

/81/050/00063/AM19/

No.:`1/2/81-ALC2/2018 Name:SANEET STEELS No/Date:2/81‐

File

1/81/050/00066/AM19/

9/ l:05/23/040/00010/AMl9/ lrr.o+.zors

: NC considered the agenda and decided to forward the applicaton to MSME and
to review the SION C-385 and SION C-349. The case stands deferred to next NC

No.:37/2/81‐ ALC2/2018 1PttName:ENERGY      IMeet Noノ Date:2/81¨



一　‐　…‐‐‐，　‐――ヽ―，　輌｝１，

Decision : NC considered the agenda for the above advance authorization and decided to
forward the application to MeitY for examination/comments and defer the case for next NC
Meeting.

Case No.:45/2/81-ALC2/2018

Decision : Committee considered the agenda and decided to ratify the norms for the above

vance authorization as applied as under :

i. Import item may be allowed as 216700Kg and 82500Kg i.e l.l0KgA(g content in the

export items 1&2 respectively.

RA concemed may take suitable consequential accordingly.

Case No.:71/2/81‐ ALC2/2018

HQ File

:01/81/050/00050/AM19/

RLA File

:05/23/040/00017/AM19/

Paり Name:ARUN
INTERNATIONAL

Lic.No/Date:0510406169

19.04.2018

Mect No/Date:2/81-

ALC2/2018
29.05.2018

臨蕩γ90“2岬' 蒻競蕊高覇声丁
Decision : Committee considered the agenda and decided to ratify the norms for the above

vance authorization as applied as under :

i. Import item may be allowed as 110000Kg i.e. l.10Kg/I(g content in the export items.

RA concerned may take suitable consequential accordingly.

Mect No/Date:2/81‐

ALC2/2018
29.05.2018

HQ File

vance authorization as applied as under :

Par"Name:JAYNA STEEL
ALC2/2018
129.05.2018

Party Name:VEDANTA

Case No.:27/2ノ81-ALC2/2018

Lic.No/Date:0510406250

Casc No.:64/2/81-ALC2/2018 P冨り Name:STEEL CRAFT

Lic.No/Datc:0510406274

i. Import item may be allowed as 165000Kg i.e. 1.l0Kg/Kg content in the export items.

No/Date:2/81‐

No/Date:2/81‐

8

File

1/050/00076/AM19/

:Corllmittee considered the agenda and decided to fonvard the application for thc

AA to Min. of Mines for comments. The case stands defened to next NC meeting.

: Committee considered the agenda and decided to ratify the norms for the above



RA concerned may take suitable consequential accordingly.

:01/81/050/00034/AM19/

ision : Committee considered the agenda and decided to ratify the norms for the above
tnce authorization as applied as under :

Import item may be allowed as 55000Kg i.e. 1.lOKg/I(g content in the export items.

RA concemed may take suitable consequential accordingly.

ision : Committee considered the agenda and decided to ratify the norms fo. tt. above
urce authorizationas per SION C-7 asunder :

i. Import item may be allowed as 55000Kg i.e. 1.lOKg/Kg content in the export items.
RA concemed may take suitable consequential accordingly.

HQ File

:01/81/050/00048/AM19/

Decision : committee considered the agenda and d;ia;a 6 iffi*d iii;;dil;i;;-i;;th;
above AA to. DH.I for comments. The case stands deferred to next NC meeting.
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ion : Committee considered the agenda and decidea to raiiry the norms f"r th" "b"*Lce authorization as applied as under:

i. Import item may be allowed as 456.750 MT i.e 1.0I5MTA{T content in the export
product.

concerned may take suitable consequential accordingly.

@@@@@
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iCaseNo。

:44/2/81-ALC2/2bi百

No.:29/2/81‐ ALC2/2018 1Parり Namc:BHARAT No/Date:2/81‐

No.:43/2/81‐ ALC2/2018  1Parり Name:JAY BEE ８２
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No: 4701.1/725/18/TSW
Ministry of Commerce & Industry

Department of Industrial Policy & Promotion
(Technical Support)

Udyog Bhawan, New Delhi
Dated, thel April, 2018

OFFICE MEMORANDUM

Reference: Ratification of norms in respect of AA No. 0510404377 dt 27.1O.2Ol7
issued to M/s Consolidated Coin Company (P) Ltd.

Ref: DG FT . U.O. No.0 1/8 1/0 50 / 00 42 4 / AM- lB / DES-Z / 47 4 d,ated 74.12.20 77

Export Product: Coin Blanks (Consisting ofCopper-65o/0, Nickel-10% and Zinc-ZSo/o)

AA may be ratified as under as per their AA No.0510399348 dated 03.08.2016
ratified in NC meeting dated27.2.2017:

ti) Import items at Sl. No. 1 & 3 may be allowed as 1.09 Kgs./Kg. content in
the export product after taking 1/3'd recovery.

(ii) lmport item at Sl. No.2 may be allowed as 1.05 Kgs./Kg. content in the
export product after taking 2/3.d recovery.

[iiD Net content of above inputs in the export product will be as certified by

iurisdictional GST Authorities.

2. This issues with the approval ofTechnical Adviser (Boilerl.

Development Officer
Tel: 3200

To
Directorate General of Foreign 'Irade
(Sh. Vinod Kashyap, FTDO)
Udyog Bhawan, New Delhi

-3s-
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Government of lndia
Ministry of Steel

Technical Division

Subiect: Ratification of input-output norm in terms of Pa,a 4.7 of HBP (Vol) of
Advance Authorization No 3410043792 dated 09.01.2018 of M/s China Steel
Corporation lndia Pvt Limited, Vadodra.

DGFT may refer to their UO No 01/81/50/037/AM-19/DES-2/77 dated
22.05.2018 whereby the application of AA of M/s China Steel Corporation lndia Pvt
Limited, Vadodra has been forwarded to lvlinistry of Steelfor comments/views.

ln the above connection, it may be noted that the applicant has applied for
import of 4120 MT silicon electrical steel of CR full hard unannealed wide coils width
of 600 mm or more grade 50C 1000, of thickness 0.30 mm - 0.75 mm, 980.560 MT
Silicon electrical steel of CR full hard unannealed wide coils width of 600 mm or more
grade 50C800, thickness 0.30 mm - 0.75 mm and 784.860 MT Silicon electrical steel
of CR full hard unannealed wide coils width of 600 mm or more grade 50C600,
thickness 0.30 mm - 0.75 mm against export of 4000 N,lT flat rolled product of silicon
electrical steel non grain oriented width of 600 mm or more grade 50C '1000

thickness 0.300 mm 0.750 mm, 952 MT flat rolled product of silicon electrical steel
non grain oriented width of 600 mm or more grade 50C 800 thickness 0.300 mm
0.750 mm and 762 MT flat rolled product of silicon electrical steel non grain oriented
width of 600 mm or more grade 50C600 thickness 0.300 mm 0.750 mm

ln view of the above, Ministry of Steel recommends the wastage @ 3% on
import of prime quality Non Grain Oriented Silicon Electrical Steel of Cold Rolled Full
Hard Un-Annealed Wide Coils, Width of 600 MM or lvlore, Grade 50C1000, 50C800
and 50C600, Thickness 0.3 MM to 0.75 MlVl against export of Flat Rolled Product of
Non Grain Oriented Silicon Electrical Steel, fully processed ( uncoiling, welding,
cleaning, annealing, coating, bending & cooling and dividing and recoiling), width of
600 MM or more Grade 50C'1000, 50C 800 and 50C 600, Thickness 0.3 MII to 0.75
MM,

@ 0
(S.K.Bhatnagao

Deputy lndustrial Adviser

Shri Vinod kashayap, FTDO, DGFT, Udyog Bhawan, New Delhi.
l\ilinistry of Steel U.O. No. 2(8)/2017-TD dated 07.06.201 8
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Government of lndia
Ministry of Steel

Technical Division

DGFT may please refer to their UO No. 01/81l50l526lAM-18/DES-ll/63 dated
12.03.2018, 01/8115010231AM-19iDES-lll74 dated 22.05.2018 and 01181150t0241AM-
19iDES-ll/75 dated 22.05.2018 regarding ratification of norm in terms of Para 4.7 of
HBP (Vol) of Advance Authorization No. 0310817291 dated 24.11.2017, 0310818960
dated 07.02.2018 and 0310819227 dated 19.02.2018 of M/s POSCO Maharashtra
Steel Pvt Limited, Mumbai. ln this connection, the following quantity of import with
3% wastage in AAs No 0310817291 & 0310819227and B% wastage in AA No
0310818960 may be allowed against export taking clue from SION at C:1504:

Ｌ

　
０

Ｓ

Ｎ

Advance
Authorizat
ion No &

date

Item of Export Qty Item of import Qty

031081729
l    dated
24112017

Cold Rolled Non Crain
O百ented   (CRNGO)
Electrical  Steel  co‖ s

Thickness  O.5  mm
Grade 50C800/50C1000
11Vidth 1 000-1250 rnm

550 MT Cold  Rolled  Fu‖
Hard      Silicon
Electrical  Steel  ln

Coils: Grade/Speci
PF―PN60,
丁hickness O.5 mm
十/_8%, v宙 dth 1000-
1250 rnm.

5665
M丁

2 031081896
0    dated
07.02.2018

Cold Rolled Non Grain
O百ented   (CRNGO)
Electrical Steel in coils

Thickness  05  mm
Grade     50PN1300,
50PN1000,   50PN800
VVidth 1 000… 1250 mm

1104M丁 Hot Ro‖ed Silicon
Electrical Steel Coils

Grade/spec  (PH¨
PN60),丁 hk05 mm―
2.5 mm(+/-8%)
width   1000… 1250
mm

1192
MT

3 031081922
7    dated
19022018

Cold Rolled Non Grain
O百ented   (CRNGO)
Electrical Steel in co‖ s

丁hickness  05  mm
Grade/spec:  50PN600,
50PN700,    50PN800
50PN1000, 50PN1300,
VVidth 1 000-1250 mm

5820M丁 Cold  Rolled  Full
Hard      Sllicon
Electrical  Steel  in

Coils: Grade/Spec:
LWB600  (   PF¨
PN23),  丁hickness
O.5 mm (+/― )8%,
width    1000… 1250
mm

59946
MT

(S.K. Bhatnager)
Deputy lndustrial Adviser

Shri Vinod Kashyap, FTDO, DGFT, Udgoy Bhawan, New Delhi.
Ministry of Steel U.O.No. 2(1)12018-TD dated 08.06.2018
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No: 7/18s/18/TS
Minisuy of Commerce & Industry

Department of Industrial Policy & Promotion
(Technical Support)

Udyog Bhawan, New Delhi
Dated, the 1st fune, 2018

OFFICE MEMORANDUM

Subiect: Ratification of norms in respect of AA No. 0310819069 dt. 09.02,2019
issued to M/s Relicab Cable Manufacturing Private Ltd.

Reft DGFT. U.O. No.01/81/50/028 / AM-19 /DES-? / 552 dated, ZZ.S.ZO7B

Export Products (EP): Bare Copper Conductor PVC Insulated Flexible Unarmored
Cables Below 1000V (Various Sizesl

Taking clue from SION C1382, the above AA may be ratified as under:

Import Items:
(D ltem 1,'Copper Wire Rod', may be allowed as 1.01 Kg/Kg content in the

EP.

(iD Item 2, 'PVC Resin', may be allowed as 1.03 Kg/Kg content in the Ep.
(iiil Items 3,'DoP', may be allowed 1.015 Kg/Kg content in the Ep.
(iv) These import items may be allowed as per the above-referred SION or as

applied for, whichever is less.
(r) Import items should be of relevant grade, size, thickness, diameter as

contained in the EP. Net content of above inputs in the export product will
be as certified by jurisdictional GST Authorities.

2. This issues with the approval of Technical Adviser (Boiler).

Development Officer
Tel: 3200

To
Directorate General of Foreign Trade
(Sh. Vinod Kashyap, FTDO)
Udyog Bhawan, New Delhi
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